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2023 LiveLaw (SC) 696 

IN THE SUPREME COURT OF INDIA 
DR. D.Y. CHANDRACHUD; CJI., SANJAY KISHAN KAUL; J., SANJIV KHANNA; J., B.R. GAVAI; J., SURYA KANT; J. 

Writ Petition(s)(Civil) No(s).1099/2019; 23-08-2023 
IN RE: ARTICLE 370 OF THE CONSTITUTION 

Constitution of India, 1950; Article 370 - Union Government has absolutely no intent 
to affect any of the special provisions in Part XXI applicable to the North East or to 
any other part of India. The reference to the Constitution Bench is confined to the 
provisions of Article 370 of the Constitution. (Para 4, 5) 

For Petitioner(s) Mr. Kapil Sibal, Sr. Adv. Mr. Gopal Subramanium, Sr. Adv. Mr. D. Mahesh Babu, AOR Mr. Shishir Pinaki, Adv. Mr. 
Gautam Bhatia, Adv. Mr. Muzaffar Iqbal Khan, Adv. Ms. Malavika Prasad, Adv. Mr. Dhanaeswar Gudapalli, Adv. Ms. Mallika Das, 
Adv. Ms. Aparajita Jamwal, Adv. Mr. Nizam Pasha, Adv. Mr. D. Siva Rami Reddy, Adv. Ms. Ujwala Uppaluri, Adv. Mr. Rishabh 
Parikh, Adv. Mr. Jayavardhan Singh, Adv. Mr. Desam Sudhakara Reddy, Adv. Ms. Hima Lawrence, Adv. Mr. K. Venkateshwara 
Prasad, Adv. Mr. Pawan Bhushan, Adv.Mr. Zaffar A Shah,, Sr. Adv.Mr. Dharmendra Kumar Sinha, AORDr. Rajeev Dhavan, Sr. 
Adv. Ms. Pritha Srikumar, AOR Mr. Sulabh Rewari, Adv. Mr. Aditya Chatterjee, Adv. Ms. Mansi Binjrajka, Adv.Mr. Dushyant Dave, 
Sr. Adv. Mr. Prashant Bhushan, Adv. Mr. Shiv Kumar Vats, Adv. Mr. Arshid Bashir, Adv. Mr. Ram Narayan Mohanty, Adv. Mr. Mohd. 
Irshad Hanif, AORMr. C U Singh, Sr. Adv. Mr. P. V. Dinesh, AOR Mr. Jaimon Andrews, Adv. Ms. Anna Oommen A, Adv. Mr. C U 
Singh, Sr. Adv. Dr. Saif Mahmood, Adv. Mr. D. Abhinav Rao, AOR Mr. Mayank Mikhail Mukherjee, Adv. Ms. Nitya Ramakrishnan, 
Sr. Adv. Mr. N. Sai Vinod, AOR Mr. Prasanna S, Adv. Ms. Malavika Prasad, Adv. Mr. Shadan Farasat, Adv. Ms. Rupali Samuel, 
Adv. Mr. Archit Krishna, Adv.Mr. Vibhor Jain, Adv.Mr. M. V. Mukunda, Adv. Ms. Swati Arya, Adv. Mr. Yuvraj Singh Rathore, Adv. Dr. 
Menaka Guruswamy, Sr. Adv. Mr. Utkarsh Pratap, Adv. Mr. Lavkesh Bhambhani, Adv. Mr. Harshvardhan Thakur, Adv. Mr. Vidur 
Dwivedi, Adv. Mr. Akashdeep Panday, Adv. Mr. Sazid S R Shah, Adv. Mr. Hira Singh Rawat, Adv. Mr. Shiv Kumar Vats, Adv. Mr. 
Shahbaaz Jameel, Adv. Mr. Amit Pandey, Adv. Mr. Kausar Raza Faridi, AORMr. Muzaffar Hussain Baig, Sr. Adv.Mr. Aftab Ali Khan, 
AOR Mr. Murtazza Khan, Adv.Ms. Safia Baig, Adv.Mr. Gopal Sankaranarayanan, Sr. Adv. Ms. Aparna Singh, Adv. Ms. Shivani Vij, 
Adv. Ms. Tanya Srivastava, Adv. Ms. Aditi Gupta, Adv. Ms. Trisha Chandran, Adv. Ms. Jhanvi Dubey, Adv. Ms. Ishita Chowdhury, 
Adv. Mr. Satyajit Sarna, Adv. Mr. Shrutanjaya Bhardwaj, Adv. Mr. Vikramaditya, Adv. Mr. Vishal Sinha, Adv. Ms. Charu Ambwani, 
AOR Mr. M. C. Dhingra, AOR Mrs. Vikrant Yadav, Adv. Mrs. Kamakshi Mehalwal, Adv. Mr. Gaurav Dhingra, Adv. Mrs. Madhavi 
Yadav, Adv. Ms. Prashi Tyagi, Adv. Mr. Syed Imtiyaz Ali, Adv. Mr. Ashok Kumar, Adv. Mr. Monish Nirwan, Adv.Mr. Pallav Mongia, 
AOR Mr. Ankush Mangal, Adv.Mr. Vijay Deora, Adv.Mr. Abhimanue Shrestha, AORPetitioner-in-person Mr. Anirudh Sharma, AOR 
Dr. Aniruddha Rajput, Adv. Mr. Sridhar Potaraju, Adv. Mr. Pattabhiram, Adv. Mr. Anirudh Sharma, Adv. Mr. Nachiketa Joshi, Adv. 
Mr. Praneet Pranav, Adv. Mr. Yashraj Singh Bundela, Adv. Mr. Tripurari Ray, Adv. Mr. Balwant Singh Billowria, Adv. Mr. Anirudh 
Ray, Adv. Mr. Suresh Kumar Sharma, Adv. Mr. Vivekanand Singh, Adv. Mr. Vivek Gupta, Adv. Mr. N Suresha, Adv. Dr. Nishkant 
Ojha, Adv. Mr. Hira Singh Rawat, Adv. Ms. Shilpa Singh, AOR Mr. Barun Kumar Sinha, Adv. Mrs. Pratibha Sinha, Adv. Mr. Rakesh 
Mudgal, Adv. Mr. Pankaj Kumar Shukla, Adv. Ms. Baby Devi Bonia, Adv. Mr. Sneh Vardhan, Adv. Mr. Rameshwar Prasad Goyal, 
AOR Mr. Anil Kumar Jha, AOR Mr. Binay Kumar Das, Adv. Mr. Vijayendra Misra, Adv. Mr. Y. K. S. Chauhan, Adv. Ms. Vijayalakshmi 
Jha, Adv. Ms. Priyanka Das, Adv. Ms. Jyoti Pathak Jha, Adv. Ms. Neha Das, Adv. Mr. Ravi Shankar Ravi, Adv. Mr. Navin Kumar 
Jha, Adv. Mr. Sanjay Kumar Lal Das, Adv. Mr. Ravindra Kumar Raizada, Sr. Adv. Mr. Rajeev Pandey, Adv. Mr. Dileep Kumar 
Dubey, Adv. Mr. Surjeet Singh, Adv.Mr. Sarthak Raizada, Adv.Mr. Ajit Yadav, Adv.Mr. Pankaj Jamthani, Adv.Mr. Anant Sangal, 
Adv.Ms. Divya Roy, AORMr. Vishnu Shankar Jain, AORMr. Aakarsh Kamra, AORMr. Arjun Krishnan, AOR Mr. Rakesh Dwivedi, 
Sr. Adv. Mr. Ashwini Kumar Upadhyay, Adv. Mr. Ashwani Kumar Dubey, AOR Mr. Ajit Kumar Pathak, Adv. Mr. Chandra Shekhar, 
Adv. Mr. Eklavya Dwivedi, Adv. Ms. Jyotika Kalra, AOR Dr. Charu Wali Khanna, Adv. Mr. Joydeep Mukherjee, Adv. Ms. Annwesha 
Deb, Adv. 

For Respondent(s) Mr. R Venkataramani, Attorney General for India Mr. Tushar Mehta, Solicitor General Mr. K M Nataraj, A.S.G. 
Mr. Vikramjeet Banerjee, A.S.G. Mr. Rajat Nair, Adv. Mr. Kanu Agrawal, Adv. Mr. Ankur Talwar, Adv. Ms. Shraddha Deshmukh, 
Adv. Mr. Madhav Sinhal, Adv. Mr. Anandh Venkataramani, Adv. Ms. Vijayalakshmi Venkataramani, Adv. Mr. Vinayak Mehrotra, 
Adv. Ms. Mansi Sood, Adv. Mr. Chitvan Singhal, Adv. Ms. Sonali Jain, Adv. Mr. Abhishek Kumar Pandey, Adv. Mr. Raman Yadav, 
Adv. Mr. Aman Mehta, Adv. Mr. Kartikey Aggarwal, Adv. Mr. Gaurang Bhushan, Adv. Mr. Parantap Singh, Adv. Mr. Arvind Kumar 
Sharma, AOR Mr. Shailesh Madiyal, A.A.G. Mr. Pashupathi Nath Razdan, AOR Mr. Parth Awasthi, Adv. Ms. Maitreyee Jagat Joshi, 
Adv. Mr. Astik Gupta, Adv.Mr. Akshay Kumar, Adv.Mr. Vaibhav Sabharwal, Adv.Ms. Akanksha Tomar, Adv.Mr. Shailesh Madiyal, 
AORMr. Satyajeet Kumar, AOR Ms. Taruna Ardhendumauli Prasad, AORMs. Manju Jetley, AOR Mr. Dinesh Dwivedi, Sr. Adv. Mr. 
K. K. Mohan, AOR Mr. Prateek Dwivedi, Adv. Mr. Nishant Singh, Adv. Mr. Omprakash Ajitsingh Parihar, AOR Mr. Dushyant Tiwari, 
Adv. Mr. Arbind Kumar, Adv. Mr. Praveen Bhatia, Adv. Mr. Satya Mitra, AOR Mr. Charanjeet Singh Chanderpal, Adv. Mr. Anil 
Kumar, AOR Mr. V Giri, Sr. Adv. Ms. Suveni Bhagat, Adv. Mr. Harshad Sunder, Adv. Mr. Rahul Narang, Adv. Ms. Rao Vishwaja, 
Adv. Mr. Deepak Goel, AOR Mr. Kamal Kumar Panday, Adv. Mr. Vipin Kumar Saxena, Adv. Ms. Alka Goyal, Adv. Ms. Urvashi 
Sharma, Adv. Ms. Baby Devi Bonia, Adv. Mr. Manoj K. Mishra, AOR Ms. Raj Shree Rai, Adv. Mr. Vinay Rai, Adv. Mr. Jyoti Mishra, 
Adv. Mr. Amrendra Kumar Singh, Adv. Mr. Vaibhav Tiwari, Adv. Mr. Harvinder Chowdhury, AOR Mr. Rakesh Dwivedi, Sr. Adv. Mr. 
Ashwini Kumar Upadhyay, Adv. Mr. Ashwani Kumar Dubey, AOR Mr. Ajit Kumar Pathak, Adv. Mr. Chandra Shekhar, Adv. Ms. 
Ananya Pandey, Adv. Mr. Eklavya Dwivedi, Adv.Mr. G. Sivabalamurugan, AORMr. Vasantha Kumar A, Adv.Mr. Sanchit Vashisthe, 
Adv.Ms. Nidhi Vashistha, Adv.Mr. Purnendu Bajpai, Adv.Mr. Abinav Upadhyaya, Adv.Mr. Mudit Chaudhary, Adv. Mr. Himanshu 
Nagarwal, Adv. Mr. Gaurav Kumar, Adv. Mr. Rohit Nagar, Adv. Mr. Deepak Chauhan, Adv. Ms. Ankita Gautham, Adv. Mr. Satamita 
Ghosh, Adv. Applicant-in-person Mr. Bimal Roy Jad, Sr. Adv. Dr. Brij Bhushan Kk.jauhari, Adv. Ms. Riddhi Jad, Adv. Mr. O.p.singh, 
Adv. Mr. Suresh Kumar Bhan, Adv. Mr. Harsh Mahan, Adv. Ms. Purnima Jauhari, AOR  Mr. Raghav Sabharwal, AOR Ms. Tanvi 
Dubey, Adv. Mr. Anukrit Gupta, Adv. Mr. Ganesh Reddy, Adv. Mr. Sanjay Kumar Dubey, Adv. Mr. Riju Raj Singh Jamwal, Adv. Ms. 
Madhusmita Bora, AOR  Mr. P.V. Surendranath, Sr. Adv. Ms. Resmitha R. Chandran, AOR Mr. Subhash Chandran K.r., Adv. Mr. 
Sawan Kumar Shukla, Adv. Mr. Mukesh Kumar Pandey, Adv. Mr. Vipin Kumar Mishra, Adv. Mr. K. Krishna Kumar, AORMr. Soayib 
Qureshi, AOR Ms. Disha Singh, AOR Mr. Shivendu Gaur, Adv. Mrs. Nidhi Sharma, Adv. Mr. Mohit, Adv. Mr. Sumit R. Sharma, 
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AOR Mr. S Guru Krishna Kumar, Sr. Adv.Mr. Dileep Kumar Dubey, Adv.Mr. Yash Raj Singh Bundela, Adv.Mr. Surjeet Singh, Adv.Mr. 
Rajeev Ranjan, Adv.Mr. Pavan Kumar, Adv.Mr. Aviral Saxena, Adv.Mr. Amit Sharma, Adv. Ms. Kavitha K T, Adv. Mr. Ashwin K, 
Adv. Mr. Gopal Jha, Adv. Mr. Tadimalla Bhaskar Gowtham, Adv. Mr. Siddharth Sinha, Adv. Mr. Rajesh K. Singh, Adv. Mr. Shyamal 
Kumar, Adv. Mr. Bitu Kumar Singh, Adv. Mr. Sunil Kumar Tomar, Adv. Mr. Ajay Kumar Pandey, Adv. Mr. Sandeep Singh, AOR Ms. 
Shweta Singh Parihar, AOR Mr. Irshad Ahmad, AOR Mr. Sanjay Kumar Tyagi, Adv. Ms. Archana Pathak Dave, AOR Mr. Rajesh 
K Singh, Adv. Mr. Shyamal Kumar, Adv. Mr. Bitu Kumar Singh, Adv. Ms. Aditi Tripathi, Adv. Ms. Sindoora Vnl, Adv. Mr. V. C. Shukla, 
Adv. Mr. Kumar Prashant, Adv. Mr. Parmod Kumar Vishnoi, Adv. Mr. Siddharth Praveen Acharya, AOR Mr. Mohit Chaudhary, AOR 
Mr. Mahesh Jethmalani, Sr. Adv. Mr. Santosh Kumar, Adv. Mr. Pranav Praneet, Adv. Mr. Alabhya Dhamija, Adv. Mrs. Aditi Tripathi, 
Adv. Mr. Vishnu Kant, Adv. Mr. Nikhil Majithia, Adv. Ms. Kanika Singhal, Adv. Mr. Ravi Sharma, Adv. Ms. Mugdha Pande, Adv. Mr. 
Ajay Awasthi, Adv. Mr. Anil Kaushik, Adv. Mr. Himadri Haksar, Adv. Mr. Vishal Arun, AORMr. Shakti Kanta Pattanaik, AORMs. 
Adeeba Mujahid, AORMr. Mustafa Sajad, Adv.Mr. Siddharth Thakur, Adv.Mr. Mahesh Thakur, AOR Ms. Keerti Jaya, Adv. Mr. 
Ranvijay Singh Chandel, Adv. Mrs. Geetanjali Bedi, Adv. Mr. Shivamm Sharrma, Adv. Ms. Anusha R., Adv. Ms. Filza Moonis, AOR 
Mr. Sahil Tagotra, AOR Mr. Abhishek Pandey, Adv. Ms. Abhivyakti Banerjee, Adv. Ms. Sakshi Garg, Adv. Intervenor-in-person, 
AOR Mr. Ninad Dogra, AOR Mr. Ashok Mathur, AOR Mr. Rahul G Tanwani, Adv. Mr. Anantha Narayana M.G., AOR Mr. Manan 
Sanghai, Adv. Mr. Prashant Singh, Adv. Mr. Tarun Gulia, Adv. Mr. Gopala Krishna M L, Adv. Mr. Ayush Anand, Adv. Mr. Anant 
Sangal, Adv. Ms. Nitya Ramakrishnan, Sr. Adv. Mr. Prasanna S., AOR Mr. Archit Krishna, Adv. Ms. Malavika Prasad, Adv. Mr. 
Vibhor Jain, Adv. Ms. Swati Arya, Adv. Mr. Yuvraj Singh Rathore, Adv. Mr. Anupam Raina, AOR Mr. Manish Tewari, Adv. Mr. Tushar 
Bathija, Adv. Mr. Siddhant Saroha, Adv. Mr. Praveer Singh, Adv. Mr. Parth Jain, Adv.Mr. Abhimanyu Tewari, AOR Mr. Vinay Navare, 
Sr. Adv. Mr. Apoorv Shukla, AOR Ms. Ishita Farsaiya, Adv. Mr. Puneet Chahar, Adv. Ms. Prabhleen A. Shukla, Adv. Mr. Pawan 
Kumar, Adv. Ms. Karishma Malani, Adv. Mr. Ajit Kumar Pathak, Adv. Mr. Shiv Kumar Vats, Adv. Mr. B. K. Satija, AOR Mr. Sanjay 
Kumar Tyagi, Adv. Mr. Surjeet Singh, Adv. Mr. Alabhya Dhamija, Adv. Mr. Sudipto Sircar, Adv. Mr. Mithun Shashank, Adv. Mr. Ajit 
Yadav, Adv. Ms. Divya Roy, AORMs. Warisha Farasat, Adv.Ms. Harishika Jain, Adv.Mr. Harshit Anand, Adv.Mr. Shadan Farasat, 
AOR Mr. Prasanna S, Adv.Mr. Aman Naqvi, Adv.Ms. Natasha Mhashwari, Adv.Ms. Mreganka Kukreja, Adv.Mr. Irfan Hafeez Lone, 
in-personDr. Zahoor Ahmad Bhat, in-person Mr. Dharmendra Kumar Sinha, AOR Mr. P. S. Sudheer, AOR Mr. K. V. Muthu Kumar, 
AOR Mr. Talha Abdul Rahman, AOR Mr. V. K. Biju, AOR Mr. Adil Muneer Andrabi, AOR 

O R D E R 

1 Arguments heard in part. 

2 List the Petitions for further hearing tomorrow (24 August 2023) as part-heard 
matter. 

IA No 160049 of 2019 in Writ Petition (Civil) No 1013 of 2019 

3 The applicant, urging his submissions through Mr Manish Tewari, counsel, has 
urged that apart from the provisions contained in Part XXI of the Constitution pertaining to 
Jammu and Kashmir, there are special provisions in the Constitution governing the North 
East in the same Part. It has been submitted that the interpretation which would be placed 
by this Court on Article 370 would possibly impact upon the other provisions. 

4 The Solicitor General has submitted, on the specific instructions of the Union 
Government, that the Union Government has absolutely no intent to affect any of the 
special provisions in Part XXI applicable to the North East or to any other part of India. 

5 The reference to the Constitution Bench is confined to the provisions of Article 370 
of the Constitution. There is no commonality of interest between the issues which are 
sought to be addressed by the impleador and the issues which have been raised in the 
reference to the Constitution. In any event, the statement which has been made on behalf 
of the Union Government would allay any apprehension in that regard.  

6 We, therefore, close the IA, which stands disposed of. 
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